CENTRAL ADNINISTRATIUE TRIBUNAL
BANGALORE BENCH
LR R O

. Indiranagar

\

Bangalors ~ 560 038

S e, 16DECIE8

To

1. Shri 8.8, Mulki . o
Sorting Assistant Supsrintendant - I
Office of the Post Master General
Karnataka Circle
Bangalors - S60 001

Subject s

SENDING CO?IES OF ORDER PASSED BY THE_ BENCH

_ passed by this Tr1buna1 in the above said application(s) o

Commerc1al Complex (BDA)'

© - APPLICATION NO,  ___ 1795 [e8(F)
WP, NO. : /
FY ﬂgpliCapt(s)* ResgondentQS) ‘
Shri S.S. Nulki - ’ "/8 . The Post mster G’mraIQ Katnat&ka & anOthgr

Please find enclosed herewith the copy of mom/&Wmm
S .
1-12-88

V \»W

Encl ¢ As above |




|
A

IN THE CENTRAL.ADMINTSTRAT IVE TRIBUNAL
BANGALORE BENCH: BANGALORE .

Dated this the 1st day of December, 1988

Present
THE HON'BLE MR. JUSTICE K.S.PUTTASWAMY  VICE CHAIRMAN

THE HON'BLE MR. L.H.A.' REGO .. MEMBER(A)

" APPLICATION ND.1795 OF 1988(F)

S$.5.Mulki S/o0 Dayznanda Shenoy

47 years, Sorting Rsst.Superintendent-I,

Office of the Postmsster Genersal,

Karnatska Circle, » o ‘
Bangalore=560 001. : oo Applicent

(Rpplicant sppeared in pefsqn)
-vs.=

1. The Post Mastér Genersl .
‘Karnataka Circle,’ _ o S
Bangeslore=1, = :

Sri Bendigeisah, o

. Rksst.Superintendent, RMS-3, \
"Bangelore Sorting Office, :
Bangalore=1. ’ " e Reespondente.,

4
hearing thie day, Hon'ble Vice Chairmen made the
Fgllouing:

0Order:

This Raﬂfbu Application coming onifor preliminary -




O_r_d_e;p

Applicent in person.

2. - In a leter abplication made by

t he

,AApplicent on the same cause of ection registered

as Ppplication No,1886 of 1988, the
~ has chzllenged the later o;ﬁér. In
- he prays‘qu perﬁission to withdreuv
- cation as ﬁaving become reaily unnec

(# we grant the §
3.

the applicant and reject the apnlice

withdraun,

e d
sal-

R [ S ..,.--__\. - J L - PR
(K.5.PUTTASUAMY) '\ | (L.H.h.RECO) tx 93
VICE CHAIRMAN, W MEMSER(R).
‘ TRUE COPY

CENTRAT ADM

applicent
this vieu,
this appli-

eesary.

Accordingly,[permiSsion,soughtvfor by

tion as

Sal-

e |



